
No.Estt.(RJS)/29/2023 Dare :-2\{03.2023

The State Governmenr vide order No.19(03)Judl./2022, dared
09.03.2023 has appointed following 119 candidates, Selected in Civil Judge Cadre
Examination-2021 as Civii Judge and.Iudicial Magistrate with effect from rhe date
they assume charge of their office. Accordingly, they are directed ro repofl on
04.04.2023 at 07:30 AM sharp ar Rajasrhan Stare Judicial Academy, Near
Jhalamand Circle, Jodhpur for initial Institutional training by Rajasthan State
Judicial Academ ur:-J

S. No. Merit No. NAME OF SELECTED CANDIDATE

SARVA SHRI/SMT./MS,/DR.

I ANJALI JANU

2 DESHNAGOLECFIHA

MAHAVIJI]R SAINI

4 TIIC.PTI JAIN

5 RICHAAGARWAL

6 RISi.II GUP'IA

7 DEEKSHA GUPTA

B SANGEETAMOGA

o SHIKHASHARMA

i0 ARUNIMA CI.IAUI.IAN

1t AYUSFII GOYAL

t2 MANSI RAJPUT

13 SHYAM SHARMA

14 SI]EMA GOEL

15 SHRADDHA SHUKLA

16 MOHITANAND

17 ANIMESH RAJPUROHIT

1B GITIKACARG

19 LEEMAYADAV

20 SONAKSHI PANDEY

21 KIRAN PRAJAI)AI

22 SRISHTI JAIN

12 AAYUSHI DEVPURA

24 DISHA PAIlIHAR

26 SHIVANI

27 VARSIJA S]NGH
.)0 MAHIMASHRIMALI
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S. No. Merit No. NAME OF SELECTED CANDIDATE

SARVA SI.IRVSMT./N,IS./DR.

29 NANDINI SHARMA

30 SHIVDEV SHARMA

31 NATASI.IA CHOUDHARY

.12 ABHII-ASH KALLA

33 SAUMYAKUMAR SINGH

34 SHRANGIKA JAJU

35 VAIDANI SINGH ILAJPUROHIT

SUSI'IMAJAKHAR

37 RAVISHA SIDANA

3B NIKHILTAK

:19 AASTHA SHARMA

AAI{USH

47 YATIN KHATANA

42 HARSH VARDHAN

43 RITIKAAGRAWAL

44 ANKIT SOLANKI

45

46 LUCKY SONI

47 POORNIMA SHARMA

48 SURBHI GUPTA

ABHISHEK TRIPATHI

50 AKASH SHARMA

51 SHUBHAM GUPTA

MANISHACHARAN
ca RASHMI DADHICH

54 RAJNI YADAV

PANKA,I

56 DEVENDRAPURI

SAfISH PT{ANIN

5B ITAVIENDITA SOI-ANKI

59 CHANDAN BHATI

60 PRIYANKACHOUHAN

61 ANII, CHAWI-A

62 PALLAVI

63 KOMAL BI]ATT
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S. No. Mcrit No. NAME OF SELECTED CANDIDATE
SARVA SHRI/SMT./MS./DR.

64 PRIYANKA SONI

SHASHI KANI'GUP]A

66 KAR'I'IKAGEHLOT

b/ DHARMENDRA KUMAR SHARMA
68 AAKASH KUMAR

69 CHAI1VIN tsAGMAR

70 SURJEET SINGH

71 ABHISHEK GUPTA

VIBHA SHARMA

73 SIJASHI

74 VEENA SUWALKA

75 .I'RILOCHANA 
RA'fHORE

76 SUNlL KACI]HAWAI,IA

77 BHAVANA
'70 AKSHAY'TAMBI

79 KHETPAL SINGH CHARAN

BHARAI'SAINI
o1 RAKESI{ SHARMA

OZ DENISH BISHNOI

ASI.tUl'OSH .IANCII)

84 SUI1ESH KUMAR BURDAK

B5 MAYANI( MEENA

B6 KA1IUNA
oa ROHIl'BENIWAL

BB RICHA SHEKHAWAT

88. B9 NITIN OJWANI

90 MONIKA

91 SAPNA KUMARI MEENA

92 LAKSHITA SOOTRAKAR

93 DHARU RAM

94 VINOD PANWAR

95 SEEMA BARASA

96 K]RAN RATHEE

97 MEENAKSHI KHATRI

98 PARWAI'I
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S. No. Merit No. NAME OF SELECTED CANDIDATE

SARVA SHRI/SMT./TI S./DR

99 KHUSHBOO PARIHAR

100 VINOD KUMAR KHARRA

r.01 PAIIUL CHOUHAN

101. 102 SANGEETA MEENA

102. r03 I]ARSIIIT HADA

104 BHAVYA.'HAIIWAL

104. 105 DIMIAL KUMAR

r05. 106 MAHIMACHAUHAN

VIJAY KUMAR SIROHIWAL

108 MONISHASINGI,I

r09 DEV KARAN GUzuAR

r09. 110 SEEMA MEENA

1.11 AKANKSHA BEYAI]WAL

1lr. 112 ANI'IARAJWANIYA

113

113. 114 NEELAM MEENA

115 PALLAVI I]OI{RA

rl5. 116 RAHUL MAHENDRA

116. JANVEE GOONAWAT

117. POONAMYOGI

119 SHIVANI MEENA

119. t20 BHAWANA SINGH POSWAL

No.RJSiEsn.B2 (i)/ 02t2020{p arr.B)l/1188

BYORDER

ASt"-.-.---z:
REGISTRAR GENERAL

Lt19
Date :,2,r.03.2023

The trainees shal1 be paid basic salary in the pay scalc of Rs.77840-136s20
(J-1) Level Year-l and allowances admissible thereon.

The aforementioned appointees are required to submit a declaration under
Rule 25-A(2) of the Rajasthan civil services (conduct) Rules, 1971 to rhe
controlling Au&ority at the time of joining or within one month of his/her
marriage, as the case may be, signed by hisiher father/wife/husband and father-in-
law to the effect that he/she has not raken dowry directiy or indirectly and in any
manner.

Copy forwarded to the following for information and necessary acrion:-
]. The Secretary to the Law Minister, Governmenr of Rajasthan, Jaipur.2. 'l'he Principal Secretary to the Governmenr, I-aw Dcpa.tment-cum-Legar

Remembrance, Rajasthan, Jaipur
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3. The Secretary to the Government of Rajasthan, Depanment of General

Administration (Gr.2), Jaipur.
4. The Secretary, Lokalukra, Sachivalaya, Jaipur.
5. The Accountant General, I{ajasthan, Jaipur.
6. The Registrar (Vig.)/(Admn.)/(Rules)/(Examination)/(Class.)/ OSD(F&ty

0.S.D., Rajasthan High Court, Jodhpur.
7. The Registrar-Cum-Principal Private Seoetary to Hon'ble the Chief Justice,

Rajasthan High Court, Jodhpur/Jaipur.
B. The Registrar (Admn.), Rajasthan Iligh Court tlench, Jaipur with the request

to distribute rhe copies of this order to all the Hon'ble Judges sitring at Jaipur
through P-S., Member Secretary, Rajasthan State Legal Services Authority
and all the Judiclal Officers posted in the Registry ar Jaipur Bench, Jaipur.

9. All District & Sessions Judges.
10. All Jt. Registrars/Deputy Regisrrars, Rajasthan High Court, Jodhpur/Bench,

Jaipur.
11.. The Director, Rajasthan State Judiciai Academy, Near Jhalamand Circle,

Jodhpur-342013.
72. The Treasury Officer, Jodhpur Ciry, Jodhpur.
13. Al1 the newly appointed candidates wirh copy of Govt. order dated

09.03.2023 issued by rhe State Government along-with 'Welcome Note and
Joining Instructions' issued by the Director, Rajasthan State Judicial
Academy, Jodhpur. The candidates are funher directed to regularly brows the
website of the Rajasthan Stare Judicial Academy, Jodhpur i.e.
Rajasthanjudicialacademy.nic.in for latest updates.

14. P.S. to all Hon'ble Judges sitting ar Jodhpur.
15. A.O.J., Classification Section (Website), Rajasthan High Court, Jodhpuri

Bench, Jaipur.
Personal File/Service-book clerk/
Con f ./Accounts/General/
Suh. Court/Statistics/Computer Celll
RIS Leave/LMS/Jr. Actt./Building Cell.

REGISTRAR GENERAL
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RAJASTHAN STATE JUDICIAL ACADEMY

WELCOME NOTE &
lnstructions for Newly Appointed officers in the Civil Judge Cadre

Joininq lnduction Trainine (2023-24)

'l Rajasthan State Judicial Academy (RSJA) extends a warm welcome

to all the newly appointed Trainee Officers in the Civil Judge Cadre

and wishes them a bright future.

2. lmportant information regarding training will regularly be uploaded on the

official website of RSJA i.e. raiasthaniudicialacadem y.nic.in. Trainee

oflicers are advised to visit the website regularly.

3 Every trainee officer shall report for joining at Rajasthan State Judicial

Academy, Near Jhalamand Circle, Jodhpur on 04.04.2023 at 07.30 am

sharo. While reporting, as also on every occasion related with training,

except when specifically exempted, the trainee officers must be wearing

the prescribed uniform The prescribed uniform is as under:-

(i) For Male officers White shirt: white/ black & white stripped

trousers, black coati and black tie.

(ii) For Female officers: White saree with white blouse or white

kurta and white Salwariwhite churidar, black coat and white

Dupatta.

The trainee officers are advised to bring sufficient sets of prescribed

uniform for regular use.

4 Stay arrangement for trainee officers is made al Officer,s Hostel,

Rajasthan State Judicial Academy, near Jhalamand Cjrcle Jodhpur. lt is
mandalory for all the trainee officers 1o stay at RSJA for this institutional

training and no application for exemption will be entertained.

5, An on line form for submrtting personal lnformation of every tratnee

officer is available on the official website of RSJA i.e.

rajasthanstatejudicialacademy.nic.in. A the trainee officers are

direcled to download and fiil the form They wiil have to submit this form

along with Four {04) passport size photographs to RSJA at the time of
their joining.

6 lt shall be the responsibility of the trainee officer to collect rraining Kit

including Bag, Daily Diary & other essential stationery items from the
Registration Desk of Academic Block, RSJA at the time of joining.

7 RSJA will provide two working tea during working days of rnstitutionar
lnduction Training. Apart from this. expenses towards boarding (morning,

evening tea, breakfast, lunch, dinner etc.) shall be borne by.the trainee
PrS.' I ot .l t, !
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officers lhemselves- Therefore, the ofi'icers are advised to keep adequate

financial arrangements for the same.

8 ln order to complete the official requirements. every officer must have
following documents (in original) v/ith themr-

a, AADHAR Card
b PAN Card

c Pass Book of Saving Bank Account in any of the branches of
scheduled bank preferably in State Bank of lndia.

d Proof of Date of Birth viz. Mark Sheet or Certificate of Board of
Secondary Education having date of birth,

e. Two Cancelled Cheques of the aforesaid Bank Accounl.
It is advised that every trainee officer should complete the above

requtrements before joining and should bring along with them at the time
of jorning.

9 The officers who are already in servrce of GovernmenV Other organization,
should get proper relieving order from their employer and submit the same
to RSJA at the time of joining.

10 The officer who is enrolled as an advocate is advised to complete the
formalities regarding suspension of SANAD before joining.

11 Since it is a mandatory and extensive training course. no leave shall
ordinarily be granted during the period of training.

12.There shall be morning Yoga Class during the training period at the

Academy and dress code for the Yoga Class is as under mentioned .-

> Male Officer:- White Tea Shirt, Btack or Blue Short. White Socks and

Sports Shoes.

i Femal fficer:- White Tea Shi rt. Black or Blue Track Pant. White Socks

and Sports Shoes.

The trainee officers are supposed to bring with them sufficient sets
of above mentioned uniform for Yoga Class.

13 The trainee offlcers who are lactating mothers and whose child is of or
beloyr 15 months of age, on submission of birth certificate of child, may be
allowed to stay with an artendant (on sharing basis) as per the avairabre
accommodalion in RSJA campus, at their own expenses,

14 Conduct & Disc ipline
i rhe trainee judicial officers are expected to strictly observe disciprine of
the training institute and conduct themselves properly. They must be
courteous in dealing with the officers of Academy, faculty members, their
colleagues, the members of the slaff and security Guards at RSJA. They
will do nothing which may disturb olhers in the institute.

i rhe conduct of a trainee officer shourd arways be beritting a judiciar
officer inside as well as outside the campus.

> The trainee officers must maintain slandard of personal hygiene and
social behaviour
properly

They are expected to be punctual and dressed

l'.rae 2 ,,t l
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> The trainee officers must keep the surroundings crean and maintain the

cleanliness of the rooms, hostel and campus of the Academy
> The mobile phone is strictly prohibited in lhe class room.
)> Consuming atcohol and smoking is stricily prohibited.
) Any violation of the discrprine by the trainee judicial officer wiil be

viewed serrously and may lead to termrnation of his/her training.

15 During the entire period of training, the trainee offrcers shail be under the
immediate contror and supervisron of course Director, Additionar Director
(Academic), RSJA & under overall supervision & control of Director, RSJA.

16 For any further essential query, clarification, the contact numbers of
Shri Govind Ram Meena, course Director, RSJA (Mob. 9s713-6s896)
and of Rajasthan state Judiciar Academy office are o2g1- z7ro1og,
2721788.
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